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4 	20.3,9 	1ledd Shri ii.i(.i1hrity, lerncd 

counsel for the petitioner cno ..hri shk 

iohty,lerd 	flir 6tandin Counsel 

on L1  .213/96. .e rind no Trit. in thl 	 it/Q4V 	Ad1,4I 

Misc.Alicatjon. iejected.  
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I T\ 	 4. Ce'O L_—rr 
06 	62j200 	N3ne appears for the plicant. 	
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H None also appeared on 01.07.2002 when 

the matter was called. Mr. 

L learned senior standig Counsel repre-

, senting the Respondents is, however, 

H present. In the aforesaid premises, 

this )riginal Application is dismissed 

for default. 	 - 
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